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Title: Regarding demise of Cabinet Minister, Shri Vilasrao Deshmukh.
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MR. CHAIRMAN: In view of the sad demise of Shri Vilasrao Deshmukh, the House stands adjourned to meet again on Thursday,
the 16 August, 2012 at 11.00 a.m.

15.46 hrs
The Lok Sabha then adjourned till Eleven of the Clock on
Thursday, August 16, 2012/Sravana 25, 1934 (Saka).

* Not recorded

* The 15th Report was presented to the Hon. Speaker on 12 July, 2012 under direction 71A of the Directions by the Speaker, Lok
Sabha when the House was not in Session and the Hon. Speaker was pleased to order the printing, publication and circulation of the
Report under rule 280 of the Rules of Procedure and Conduct of Business in Lok Sabha.
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* English translation of the speech originally delivered in Manipuri

* Expunged as ordered by the Chair



